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PROTECTION OF MSMEs 

 
†2218.   SHRI VISHNU DAYAL RAM: 
                 SHRI MUTHAMSETTI SRINIVASA RAO (AVANTHI):  
 
Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased to 
state: 
 
(a) whether the Micro, Small and Medium Enterprises (MSMEs) in the country are 
lagging behind due to availability of products of multinational companies; 
(b) if so, the details thereof and the reasons for the high prices of the indigenous 
products as compared to the Chinese products; 
(c) whether the Government has provided some assistance to encourage and protect 
MSMEs and taken some remedial measures in this regard ; and 
(d) if so, the details thereof?  

 
ANSWER 

 
MINISTER OF STATE (INDEPENDENT CHARGE)  

FOR MICRO, SMALL AND MEDIUM ENTERPRISES 
 (SHRI GIRIRAJ SINGH) 

 
 (a)&(b):   The competitiveness & comparative advantage of Micro, Small and 
Medium Enterprises (MSMEs) in the country vis-à-vis the enterprises of other 
countries depends on a number of factors such as cost of inputs, access to appropriate 
technology, finance, infrastructure, market, quality of products & productivity. 
 
(c)&(d):     The Government has taken several initiatives for  promotion and 
development of  MSMEs in the country such as Prime Minister’s Employment 
Generation Programme (PMEGP), Credit Guarantee Scheme, Credit Linked Capital 
Subsidy Scheme (CLCSS), National Manufacturing Competitiveness Programme 
(NMCP), Procurement and Marketing Support Scheme, International Cooperation 
Scheme, ZED Certification Scheme and Public Procurement Policy for Micro and 
Small Enterprises (MSEs) etc.  
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